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(b) lUld (c), 4'-oy project c9rniog up 
for fioanctal assi,s;ta.nce before the 
Life Insurance Corporation or tne 
Industrial Finance Corporation has to 
satisfy tb.e institutions about its tech-
nical feasibUty and economic viability 
Projects promoted by laree industrial 
houses will have also to obtain, be-
sides other Government clearances, 
approval under the provisions of the 
Monopolle& 'and Restricti ve Trade 
Practices Act, 1969, In granting assist-
ance to a project promoted by a large 
industrial group, the two institutions 
take special care to ensure ~a  the 
promoters have explored all possible 
ways of raising finance, viz, issue of 
share capital/debentures to the public 
and that the funds provided by the 
institutions are not diverted to other 
dose'y connected concerns of the group 
or for acquiring control over other 
'companies through intercorporate in-
vestments, Subject to these the finan-
dal institutior;s meet the legitimate 
and genuine requirements of credit of 
any concern so as to promote and 
sustain the desired levels of produc-
1iOll'and' distribution, 

Firms In Delhi given furnishing jobs 
by Government hotels durini the last 

two years 

1610, SHRI G, P. YADAV: Will the 
Minister of TOURISM AND CIVIL 
AVIATION be' pleased to state: 

(a) the names of firms in Delhi who 
had been given the furnishing jobs 
by Gov,erl/.mept hotel,s during the last 
tlfo ~ar  ending I!! 72 December; 

(b) the manner in which these firms 
had "eeh selected and the' amount' of 

.a ~  s'upplied a.r :~ rr '~  by 
a~.  ~ r  ~~  

(c) whether any furnishing material 
was 'purchased from the Khadl Com-
mis.ieri also during this period' and 
if '50, the cost thereof; and 

~  if. Il,qt, tRerea$l)P5 therefor? 

T.HE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN 
SINGH): (a) 'A'statement is laid on 
the Table of the House. [Placed in 
Library. See No, LT-4358173], 

(b) Tenders were invited from re-
puted firms dealing with quality 
fabrics, and the value of material sup-
plied is indicated in the enc:osed 
statement, 

(c) and (d), No material was pur-
chased ffom the Khadi Commission as 
this was not ~  by the Interior 
Decorators. The ITDC has been asked 
to consider ways and means of maxi-
mising the use of handlooms, handi-
crafts and cottage industry products 
in furnishing and decorating Govern-
ment hotels. 
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